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MINISTRY OF RAILWAYS
(East Central Railway)
NOTIFICATION
Patna, the 21st February, 2026

S.0. 1752(E).— In Exercise of Power conferred under clause 7A of Section 2 of the Railway
(Amendment) Act 2008, the District Land Acquisition Officer, Patna, as nominated by Additional
Chief Secretary, Revenue and Land Reforms Department , State Government of Bihar is hereby
authorized as competent authority to perform the function of such authority under the said act for
‘“‘Bakhtiyarpur - Fatuha 3rd and 4th line (24.16km)" Project, which is a Special Railway Project,
in the state of Bihar with effect from the date of publication of this notification in the Gazette of
India.

[F.No. ECR/CAO/C/S/BKP-FUT/3rd-4th line/7A/04]
RAMASHRAY PANDEY, Chief Admin. Officer/Con/South
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